FORM G

INVITATION FOR EXPRESSION OF INTEREST
FOR M/S RASHMI REALTY BUILDERS PRIVATE LIMITED OPERATING IN
BUSINESS OF REAL ESTATE DEVELOPMENT AT JUCHANDRA-CHANDRAPADA

ROAD MAHALAKSHMI NAGAR, NAIGAON EAST, PALGHAR DISTRICT,

MAHARASHTA

(FOR SPECIFIC PROJECT - RASHMI STARCITY PHASE II & II1”)

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS ok

1. Name of the corporate debtor along | Rashmi Starcity Phase I & III of M/S Rashmi
with PAN & CIN/ LLP No. Realty Builders Private Limited

PAN: AAECRO038G
CIN: U45400MH2008PTC179053

2 Address of the registered office B/215, Shanti Shopping Centre, Opp. Railway
Station,Mira Road (East) Thane - 401107
Maharashtra

3. URL of website Not Available

4. Details of place where majority of | Rashmi Starcity Phase II & III Located at
fixed assets are located Juchandra-Chandrapada Road Mahalakshmi

Nagar, Naigaon East, Palghar District,
Maharashta- 401208

5 Installed capacity of main products/ | Rashmi Starcity Phase 11 & I11
services

6. Quantity and value of main products/ | Not Applicable
services sold in last financial year

! Number of employees/ workmen 17 (apprx)

8. Further details including last available | Shall be provided by the RP basis the
financial statements (with schedules) | information available through the following
of two years, lists of creditors are | email id: ibc.rashmirealty@gmail.com.
available at URL: However, the list of creditors is available on

IBBI website - https://ibbi.gov.in/claims/claim-
process/U45400MH2008PTC179053

9. Eligibility for resolution applicants | Eligibility Criteria is mentioned in the detailed
under section 25(2)(h) of the Code is | invitation of EOI and can be obtained from RP
available at URL: through the  following email id:

ibc.rashmirealty@gmail.com

10. | Last date for receipt of expression of | 3™ September, 2026
interest

11. | Date of issue of provisional list of | 13" September, 2026
prospective resolution applicants

12. | Last date for submission of objections | 18" September, 2026
to provisional list

13. | Date of issue of final list of prospective | 28" September, 2026
resolution applicants

14. | Date of issue of information | 3™ October, 2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. | Last date for submission of resolution | 2™ November, 2026
plans

16. | Process email id to submit Expression | ibc.rashmirealty@gmail.com

of Interest




17. | Details of Corporate Debtor’s | Corporate Debtor is registered as MSME
registration as MSME

The Resolution Professional and/or Committee of Creditors reserves the right to amend, modify or
withdraw the Form G along with any of its terms thereof.

.--"'"'-—-r‘
5d/-
Purusottam Behera

In the matter of RASHMI REAL HEDERS PRIVATE LIMITED

(RASHMI STARCITY PHASE II AND III)

Registration No: IBBI/IPA-002/1P-00940/2019-20/12993

AFA Valid upto: 31.12.2026

IBBI Registered Address: Flat No.402, Sai Prasad Building, Sion Kamgar CHS, Road No-29,
Sion (East) Mumbai - 400022

Email ID: ibc.rashmirealty@gmail.com; purusesbbj@yahoo.com,

Date: 19" August, 2026
Place: Mumbai
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RELIANCE CHEMOTEX INDUSTRIES LIMITED

Reagistered Office; Village Kanpur, Post Box Mo, 73, Udaipur, Rajasthan, 313003
ClIN: L4011 02RI1977PLCOO0 1254
Telaphone Mo 0294-2490488, Fax No: 02584- 2480067
Email; cei@reliancechemotex.com | Website: www reliancechemotex_com

INFORMATION REGARDING 48" ANNUAL GENERAL MEETING OF

RELIANCE CHEMOTEX INDUSTRIES LIMITED

In compiiance with the applicable provisions of the Companies Act, 2013 (the Act), rules made thereunder and the
Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015 read
with General Circular No. 142020 dated April 08, 2020, General Circular No. 1772020 dated April 13, 2020, General
Circular No. 2002020 dated May 05, 2020, General Circular No. 022021 dated January 13, 2021, General Circular No.
192021 dated December (8, 2021, General Circular No. 21/2021 dated December 14, 2021, General Circular No.
02/2022 dated May 05, 2022, General Circular No. 10y2022 dated December 28, 2022 and General Circular No.
09/2023 dated Seplember 25, 2023 issued by Ministry of Corporate Affairs ('MCA Circulars') and Circular no.
SEBIVHO/CFD/CMD1/CIRIP/2020/79 dated May 12, 2020, Circular no. SEBVHO/CFD/ICMD2/CIR/PI2021/11 dated
January 15, 2021, Circular No. SEBUHO/DOHS/DDHS . Div2/P/ICIR/2021/697 dated December 22, 2021, Circular no.
SEBIHO/CFD/CMD2/CIRIP/2022/62 dated May 13, 2022, Circular no. SEBI/HO/CFDIPoD-2/PICIR/2023/4 dated
January 05, 2023 and Circular no. SEBWHO/CFDICFD-PoD-2/PICIRIZ2023116T dated October 7, 2023 issued by
Secunties and Exchange Beard of India ('SEBI Circulars”), the 48th Annual General Meeting ['AGM') of Reliance
Chemotex Industries Limited ('the Company’) will be held through Video Conferencing ('VC') Other Audio Visual
Means ['OAVM') on Thursday, September 24, 2026 at 11:30 AM. fo fransact the businesses that will be set forth in the
Motice of AGM ('Notice").

in accordance with the MCA Circulars and SEBI Circulars, the Notice and Annuat Report for the financial year 2025-26
will be sent in due course through electronic mode fo those members whose email addresses are registered with the
Company/ Registrar and Share Transfer Agent (RTA) or Depository Participants (DPs). The Notice and Annual Report
will also be made available on the website of the Company at www.reliancechemotex.com and on the website of stock
exchanges at www.nseindia. com and www.bseindia.com and on the website of NSDL at http:'www.evoting.nsdl.com
The Company shall send a physical copy of the AGM Notice and the Annual Report 2025-26 to those Members who
request for the same at shareholders@reliancechemotex.com by mentioning their Folio No/OP 1D and Client |D.
Further, members can join and participate in the AGM through VC/OAVM facility only. The instructions for joining and
manner of parficipation in the AGM will be provided in the Notice. Members atiending the AGM through VC/OAVM only
shall be counted forthe purpose of reckoning the quorum under Section 103 ofthe Act,

Members holding shares in physical form who have not registered their email addresses are advised to send an email fo
the Company's RTA, Bigshare Services Pyl Lid. at investor@bigshareonline.com. Email communications should
contain all details of the Shareholders wviz. Name, Full Postal Address, Email-id, Mobile Number in addition to the
Registered folio number, Share Certificate Number/s and Distinctive Numbers. A self-attested Scan copy of PAN and
Aadhaar Card should be attached to the email being sent as above or by submitting Form ISR-1 to Bigshare Services
Pvt Lid, at Offica Na. 56-2, Bth floor Pinnacle Business Park, Next to Ahura Centre, Mahakali Caves Road, Andheri
(East) Mumbai - 400093,

Shareholders holding shares of the Company in electronic/dematenialized form but wha have nol yetincorporated their
email address in their respective Demat Account or in case of any change in the existing delails are requested fo
approach their respective DPs for updating the same.

Members may note that the Board of Directors of the Company at their meeting held on May 29, 2026 have
recommended a final dividend of Re, 0.50/- per equity share having a nominal value of Rs, 10/- each for the financial
year ended on March 31, 2026. The final dividend, once appraved by the members in the ensuing AGM, will be paid
electranically within 30 days through various anline transfer mades to those shareholders who have updaled their bank
account details. For those shareholders who have not updated their bank account details, dvidend warrants/ demand
draftsf cheques will be senl out ta their regislered addresses. To aveid delay in receiving the dividend, shareholders are
requested o update KYC/ Bank Details with their depositories (where shares are held in dematernialisation farm) and
with Company's RTA (where shares are held in physical form) to receive the dividend in their bank account. Members
are encouraged o utilize the Electranic Clearing System (ECS) for recaiving dividend.

The shareholders are requested to note that as per the provisions of SEBI circular No. SEBIHOMIRSDIMIRSD-PoD-
1/P/CIR/20233T dated March 16, 2023 (subsumed as a part of SEBI Masier circular No. SEBVHOMIRSD/POD-
1P/CIR/2024/3T dated May U7, 2024), it is mandatory for all shareholders holding shares in physical form to furnish
PAN, Choice of Nomination, Contact details, Bank A/C details and specimen signature for their corresponding fodio
Aumbers.

The concemed folios wherain any of the said details are not registered except for the nomination details shall be eligible
for any payment including dividend, only through efectronic mode with effect from Apnl 1, 2024. An intimation shall be
sent by the Company to such shareholders whose details are not registered that their payment is due and the same
shall be released electronically only upon registering the aforesaid required details.

The Company will provide a remaote e-voting facility to all its members to cast their votes on the resolutions sef forth in
the notice. Additionally, the Company will also provide the facility of voting through e-voting system during the AGM. The
detailed procedure for casting votes through remote e-voting/e-voting at the AGM, including the manner in which
members hoiding shares in physical formor who have not registered their email addresses can cast their vote through
remote e-voting/ e-voting at the AGM. shall be provided in the Notice.

This advertisement is being issued for the information and benefit of all members of the Company in compliance with
the MCA Circulars and SEBI Circulars,

For Reliance Chemotex Industries Limited
Sdf-

Chandrasekaran Rajagopalan

Company Secretary & Compliance Officer
Membership No.: A12420

Place : Udaipur
Date : August 19, 2026

GIRNAR SPINTEX INDUSTRIES LIMITED

(Formerly Known As Amit Spinning Industries Limited)

Regd. Off & Works : Gat No. 47 & 48, Sangawade Village, Kolhapur-Hupari Road, Tal. Karveer, Dist, Kolhapur - 416202,
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER 30th JUNE, 2026

IRz In Lacs)
Quarter Ended | QuarterEnded | Year Ended
o | it | s’
1 | Revenue from operations 2.498 08 2 465 85 11,802.31
2 | Met Profitilloss) for the pericd before tax | before and after (265.31) (34.36) 383.09
extraordinary itams)
3 | Net Profitiloss) for the period after tax | after exceptional and | (265.31) (34.36) 383.09
exfraordinary items)
4 | Total comperhensive Income for the petod (Net of Tax) (265.31) (34.36) 385.68
5 | Paid up Equity Share Capital (Face Value Rs. 5/ each) 205.85 205.85 205,85
6 | Basicand diluted EPS before & afler Extracrdinary items (9.67) 1.25) {14.05)

Note : The above is an extract of the detailed format of quarterly and annual inancial resulls fled with stock exchanges under regulation
33 of SEBI (Listing Obligations and Disciosure Requirement} Regulations 2013, The full format of said results are available on website
of stt:n:k_ exchanges {www bseindia.com, www.nsaindia.com) as well as on fhe companies website- www.gimarspintes.com

] "I S,df,_
Deepak Choudhari
Managing Director

Place : Sangawade, Kolhapur
Date : 15-08-2026

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S RASHMI REALTY BUILDERS PRIVATE LIMITED
Operating in Business of Real Estate Development At Juchandra-chandrapada

Road Mahalakshmi Nagar, Naigaon East, Palghar Disirict, Maharashia
IFor Specific Project - Rashmi Starcity Phase 1 & 11" )
(Under sub-requlation (1) of regulation 364 of the Insolvency and Bankruplcy Board

of India {insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Mame of the comporate dabéar atong with PAN & [Rashmi Starcity Phase B & 1l of
Clk{ LLP Mo M5 Rashmi Realty Builders Privaie Limited
PAN: AAECRIIEG
|CIN: U45400MH200BPTCATS0EY
Br215, Shanti Ehoppng Cendre, Opp. Rahway
Slation, Mira Road [Easl) Thane - 401107
Maharashira

2 | Address of the registered cfice.

A [URL el webaiie Mot Avalabie

4 | Dalails of place whese majority of fxed assets
are Iocared

Rashmi Starcily Phasa 1l & 1l Lacabed &
Juchardra-Chandrapada Road Mahalakshmi
Hagar. Nagaon Easl, Palghar Disict,
Weharashiz 401308

|5 [Instaked capacity of main products’ senvicas Rashmii Stancity Phasa (1 & Il
B |Cisantity and walis of maln prodecta sandees Mot Aoplicable

sold in &&=t fingncss! year
T [Wumies of emplogeas! workaen 1T lappra]

FINEOTEX CHEMICAL LIMITED

CIN: L24100MHZ004PLC 144295
Registerad Office: Level 4, Ariisto House, Opp. Hubtown Solaris, Andhern (East),
Mumbai - 400069, India Tel. Mo.: +91-022-6807 9999-T7 Fax: 022-26559178

Website: www fineolex.com Email ID: investar relationsilinaatex.com

NOTICE OF 23" ANNUAL GENERAL MEETING AND REMOTE E-VOTING INFORMATION

MOTICE is hereby given that the 23" Annual General Meeting (“"AGM"} of the Fineslex Chemical Limited
(“Company”) will be held on Friday, September 11, 2026 at 04.00 PM (I1ST) through video conferencing ("WVC") / other
audio-visual means ["OAVMT) Lo ranzact the businesses as set oul In the Motice of AGM dated August 17, 2028, The
Membears can altend and participata in the AGM throwgh VEI DAV Tacility only.

The AGM is being convened In due compliance with the applicable provisions of the Companies Act, 2013 and the
Rules made thergunder {“the Act’), provisions of the Secunties and Exchange Board of India {Listing Dblgations and
Disclosure Requiremenis) Reguiations, 2015 ("SEBI Listing Regulations”} and read with the Circular No.03/2025
dated Seplember 22, 2025 issued by the Ministry of Gorporate Affairs ("MCA Girculars™) and various other circulars,
the Matice aleng with the Annual Report of the comipany for the FY 2025-26 kave been sentin electronic mode to such
mambers who have registered thelr e-mall addresses with the Company or 15 Registrar and Transfer Agenis {the
"RTAT), viz., Bigshare Services Pyl Ltd and /o to their rezpective Depository Parlicipants ("DPs")

The Notice of AGM have bean sent through elecironic mode to all thosa membars who have registerad thair email

addrass with the Company/ Depository Parlicipants in accordance with the aforesaid Circulars. Membars may note

that the Motice of AGM and Annual Report are also available on the website of the Company at www fineolex.com,

BEE Limited at www. bseindia.com, the Mational Slock Exchange of India Limited af www nssindia,com and National

Securities Depository Limited {the "M3DL") at wew evoling.nsdl.com

In case the members have not registered thelr emall address, they can follow the below procedure:

+  The Members holding shares in DEMAT form ane requested o regisier their e-maill address [ elecironic bank
mandate with thair respeactive Depository Parlicipant.
The Members holding shares in Physical mode are requested to fumish their e-mail address [ electronic bank
mandate details in Form 15R-1 and other relevant forms pursuant to SEBI Circular bearing reference no.
SEBIHOMIRSDVMIRSD-PeD-1/PICIR/2023/37 dated March 16, 2023, Relevant details and forms prescribed
by SEBI in thiz regard are available on the website of the Company al wew fineslex com under Investor
Relations Section.

Members whose Emall IDs are not updated with the Company/Registrar and Share Transfer Agents/Deposilory
Participants can avail soff copy of the AGM Molica by raising a request o the Company by email atl
investor relationsi@finectax.com,

Members canattend and participate in the AGM through VC/OAVM facility, The instructions for joining the AGM would
ke provided in the Motice of AGM. Members attending the meefing through VC/OAVM shall be countaed for the
purpose of reckoning the quorum under Section 103 ofthe Companies Act, 2013,

The Company 2 also providing remote e-voling facility ['remote e-vioting') o all its members o cast thair voles on all
the rasolutions set oul In the Motice of AGM. Also, the Company shall be providing the facility for voling throwgh e-
voling system during the AGM, The detailed procedura of remote e-voting / e-voting during the AGM is mentioned in
tha Motice of AGM.

In terms of the provigions of Section 108 of the Companies Act, 2013 read withr Fule 20 of the Companies
(Management and Administration) Rules, 2014 {as amended), Regulation 44 of SEBI {Listing Obligalions &
Dizclosure Requirements) Regulations 2015 {as amended) and aforesald circulars; the Company is pleased to offer
itz mamdbars the facility of “remote e-voling” provided by Matonal Secunties Depository Limitad (MS0L) to exercise
thair right to vole on the business{es)as sel forth in the Notice of the AGM. Tha facility of casling voles by a member
Lsing remote e-voling system as well as e-voling facility during the AGM, on the resolution sat forh in the Notice, will
be provided by MSDL. All the members are informed that:

i.  Allthe Businesses as setout in the Motice of the AGM will be transacted through voling by electronic means;
i, theremote e-voting shall commence on Tuesday, September 08, 2026, at 02004 M. (15T,
i, theremote evoting shallend on Thursday, September 10, 2026, at 05:00 PM. {I5T),

Iv, the cut-off date for delemmining the aligiblity o vole by electronic means or at the AGM |s Friday, September
04, 2026.

any person holding shares in physical form and non-individual sharenolders, who acguires shares of the
Company-and becomes member of the Company after the natice is send through-e-mai and haolding shares as
on the cut-0ff date i.e, Friday, September 04, 2026, may obtain the login ID.and password by sending a reguest
al evolingi@nsdl.co.dn or Company at [nveston reialions@finectex, com . However, if you are already registered
with NSDL for remiote e-vatlng, then yvou can usa your existing user 1D and password for casting your vote. I you
forgol vour password, you can resel your passwaord by using “Forgol Usar DetailsPassward” or "Physical Usar
Resat Password” oplion available anwww,avoling.nsdl.com ar call on 022-488670000022-24297000, In case of
Individual Shareholders holding secunties in demat mode who acguires shares of the Company and becomas a
Member of the Company after sending of the Molice and holding shares as on the cut-off date may follow steps
mentiomed inthe Notice of the AGM under"Access o NSDL e-Voling aystem’;

Members who have not voled through Remaode E-voling facility will be permitted to vote through e-voting during
the &G,

. Tha membars wha have already casled their vole through remale e-voling may attend the AGM through
WEIDAVM bul shall ot be aligibla o cast theaic wole again in the AGK,

All persons whaose names are recorded in the Register of Membars or in the Register of Baneficial Owners
maintained by the Depositories as on the cul-off date Friday, September 04, 2026 only shall be entitled to voie
at the AGM by availing the facility of remote e-voling or by voting at the AGM. Members can cast their vote
through remote e-voding or through e-voling during the AGM in the manner and by foliowing the instructions as
mantionad in the Moles section of the Notice dated August 17, 2026 convaning the AGM.
hembears are advised o register/update thelr e-mall address with thelr DPs, In case of the shares hald in electronic
ferm and with the company andfor its RTA in casa sharas hald in physical form for receaiving ali communications,
including Annual Report, Notices efc, by e-mail from the company in fufure.
Thie Board of Direciors of the company in their meefing held on August 17, 2026 have appointed C5 Hemant Shelye
(FCS 2827), Designated Pariner of HSPN & Asscciates LLP, Praclicing Company Secretaries, as the scrulinizer fior
the AGM to scrutinize the e-voling process in a falrand fransparent manner, The E-voting results/Scrutinizer's Repor
will be made available within wo working days of the conclusion of the AGRM.

In case of any queras, you may refer the Frequently Asked Queslions {FAQs) for Shareholdars and e-voling

D22-4386T000022-2458T000 or send a request to Ms, Prajakta Pawle, Senior Manager at evoling@nsdi.co.in.
Members may also wiile to the Company Secretary at invesiorrelations@finectex.com or af the Registered Office
addrass,

On Behalf of the Board
Far FINEOTEX CHEMICAL LIMITED

Sdi-

Surendrakumar Tibrewala
Chairman & Managing Director
DIN: 00218394

Place : Mumbai
Date ; August 18, 2026

»

VINATI ORGANICS LIMITED

Regd. Off.: B-12 & B-13/1, MIDC Indl. Area, Mahad - 402 309, Dist Raigad. Maharashtra, India.
Corp. Office: Pannee Crescenzo, 1102, 11th Floor, °G” Block, Plot No. C38 & C38,
Behind MCA, BKC, Bandra (E), Mumbai 51,

Phone - «31-Z2-61240444/28, Fax - +31-22-612404348, CIN: L24116MH 1 SEOPLCOS2224

SPECIAL WINDOW FOR TRANSFER AND DEMATERIALIZATION
(DEMAT) REQUEST OF PHYSICAL SHARES

The Shareholders of the Company are hereby informed that in order to facilitate the
lodgement [ re-lodgement of transfer deeds execuled prior to Aprl 01, 2019, SEBI vide
Circutar Mo, HOV3BM311{2)2026-MIRSD-PODNITE02026 dated January 30, 2026
{“SEBI Circular”), has decided o open a spacial window for transfer and dematarialization
("demat”) of physical shares, which shall remain open for a penod of one year i.e., from
February 05, 2026 to February 04, 2027.

This facility is available to those investors who had purchased/acquired physical shares of
Vinati Organics Limited {“the Company™) prior o &pril 01, 2019, and:

{a) had not lodged the transfar deed(s) previously with the Company/RTA; or

(b} had lodged the transfer dead(s), but the same were rejected, returned, or not attended o
due to deficiencies in documentation.

Please nofe that the shares processed for transfer under this Special Window shall be
issued exclusively in dematerialised (demat) mode and shall be subject to a mandatory
lock=in for a period of one (1) year from the date of registration of transfer. Such securities
cannot be transferred, pledged, or llen-marked during the lock-in period.

Investors wishing to avail of this facility may submit their requests along with requisite
documents to the Company's Registrar and Share Transfer Agent (RTA}):

MUFG Intime India Private Limited
{Formerly Link Intime India Private Limited)
LInit: Vinali Organics Limited
Z=-101, Embassy 247, L.B.5. Marg, Vikhroli {West), Mumbai 400083
Tal: +91-8108116767 /{022) 49186000 | Fax: (022) 49186060
E-mall; investor helpdeskiiin mpms.mufy.com | Website; www.In. mpms. mufg.com
For VINATI ORGANICS LIMITED
Sd/-
Milind Wagh
Company Secretary & Compliance Officer
ICS] Membership No. FCS: 7125

Date; August 18, 2026
Place: Mumbai

& |Further dalails including l=st available fnancial | Bhall be pravided by tha RP basis tha
stafamenls (wilh schedules) of bea years, lisls of [informadon avalabls thraugh ba follewing
credilees arg vatanke of URL amepl il b seshmingally Eig rsai.com
Homesier, Ihe 185 af creditors |s avallable an
IBBI wetzits - htpa- Wbl gow iniclalmsidalm-
procass/Lis b0 MH 008 TC § T0ES

B |Eligibibty far resoiatlian applicants under sesian
25[2)h) of te Code 15 avallable at LIRL;

Etgtrlily Crilerta o5 mmrlianesd in e el
rivitatian of EGHF and can be ohiained fram RP
ihrough ha following email id;

ibe razhmireally@gmai.com

10, | st diabe Tor recespd of exprasson of miaresl 34 Saplembar. 2026

11. | Date af issue of provisional list of praepactiva
_|rasolulion applcants
12,1 Last data for submission of chiections to
provigians list

137 Gaptember, 2026

18" Sapiember, 2026

13, | Dabe al isgue of nsd sl of pros et resoliton | 28" Sephembsar, 2026
apiplicants

14.|Diate of issue of informabion memarandum 34 Dclober, HI26
iwaLalion makrix and requaes] for reselulion

plans 1o prespective reselution apoleanls

15. | Last data for submission of rasalution plans 2 Mowambar, 2026

16. | Process emall i to submil Expression of Interest [borashmireally@gmai com

17, | Datails of Corporata Debbor's regslralion as Corporate Debdar &= regetansd as MEME

MSHE

TR EEE S TSRS

orwithdraw the Form G along with any of its terms thereof
Sdi-
Purusoitam Behera
Resalution Professional
In the matter of RASHMI REALTY BUILDERS PRIVATE LIMITED
(RASHMI STARCITY PHASE [ AND IIT)
Registration Mo: IBEUIPA-DOZNP-0094002019-20/12953
AFA Valid upto: 31.12.2026
IBE| Reglstered Address, Flat No.402, Sal Prasad Bullding,
Sion Kamgar CHS, Road Mo-289, Sicn (East) Mumbai - 400022

Date: 19th August, 2026 i : | :
Email 1D: ibe raghmirealty@gmail.com; perososbbj@vahoo.com,

Place: Mumbai

@F& Catalyst Trusteeship Limited

Mumbar Office: Unit No. 901, 9th Floor, Tower- B, Peninsula Business Park, Senapati Bapat Marg, Lower Parel (W),
Mumbai-400013, Maharashtra Tel ; +91 [022) 4922 0555 Fax +91 {(022) 49220505
Regd Office: GDA Housa, Plot No. 85, Bhusari Celony (Right), Paud Road, Pune - 411 038 Tel:- 020 6680720
Delhi Office: Mfice Mo, 310-911, 9%h Floor, Kailash Building, 26, Kasturba Gandhi Marg, New Delhi-110001
Tel: 011 43029101/02 Email; diEctitrustee.com wehsite - www catatystirostea.com, CIN Mo. U74903PN1397PLC110262

Appendix IV-A | [See proviso to Rule B(6)]
E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

Public E-Auction Sale Notice for Sale of Immovahble Property under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 ("SARFAESI Act”) read with Rule 8(6) and Rule 9(1) of the Security
Interest (Enforcement) Rules, 2002.

Motice is hereby given to the public in general and in particular to Mr. Shripal Morakhia, Mrs. Kalpana Morakhia, Mr. Sushil
Karalkar, Mr. Paresh Patel, SAM Family Trust. AHA Holdings Pvt. Lid., Elements Learning Centre Put. Lid., Smaaash
Entertainment USA Lid., the Sacurity Providers/Guarantors for the debenturas issued by Smaaash Entertainment Pwl. Lid.
{Borrower) that the immovable properties (“Secured Assets”™) dascribed below, mortgaged by Sushil Karalkar and Elements
Learning Centre Pyt Lid. in favour of Catalyst Trusteeship Limited (“CTL" [ “Secured Creditor”™), acting as Debenture
Trustee for and on behalf of EARC Trusl SC-384, the physical possession whereof 'was taken by the Authorised Cificer on 12
th October 2022 in exercise of powers under Section 13(4) of the SARFAES| Act, shall ba sold by way of Public E-Auction
on “As 15 where |57, “As is what is”, and "Whatever thera 15" and “No Recourse” basis on 8th Seplember, 2026, from 11:00
A.M. to 12:00 P.M. with unlimited extension of 5 {five) Minutes each if bid is made before close of e-Auction through C1 Indi
Private Limited, on their website/portal hitps://www. bankeauctions.com for recovery of Rs. 535,36,83,018/- (Rupees Five
Hundred and Thirty Five Grores Thirly Six Lakhs Eighty Three Thousand Eighteen Only) as on 31st July 2026 due to the
secured Craditors from Guarantors [ Security Providers  Morigagor namaly, Mr, Shripal Morakhia, Ms, Kalpana Morakhia,
Mr. Sushil Karatkar, Mr. Paresh Patel, SAM Family Trust, AHA Holdings Pvl. Lid., Elements Learning Centre Put. Lid.,
Smaaash Entertainment USA Lid. together with future interest, charges and costs thereon, CTL is acting in its capacity as
Cebenture Trestes of Edalwedss Asset Reconstruction Company Limited (trustee of EARC Trust 5C 384).

Accordingly, the Secured Creditor proposes to sell the secured asset described herginbelow on 8th September, 2026
from 11.00 A.M. to 12.00 P.M., with unfimited axtension of free minutas each, through the authorised E-Auction platform
hitps:/‘www.hankeauctions.com, on “AS |5 WHERE 15", "AS IS WHAT 15", "WHATEVER THERE 15" AND "WITHOUT
RECOURSE" BASIS.

Thie sale is being conducted towards recovery of the secured debt recoverable from the Security Providers/Guarantors, which
procently aggregates to approcomately As. 535,36,83,018/- (Rupees Five Hundred and Thirty Five Crores Thirty Six Lakhs
Eighty Three Thousand Eighteen Only) a5 on 315t July, 2026 together with such furthar intarest (where [egally recoverabla),
cosis, expenses and other charges pavable under the financing documents and applicable faw,

The details with respect to the E-auction along with the description of the Immovable property are as follows:

Reserve Price : Rs. 1,60,00,000/-

Earnest Money Deposit : Rs.16,00,000/-

Description of the Secured Asset

All that piece and parcel of land admeasuring 2 Hectare 85.3 Are bearing Survey No. 219-A and 219-B situated at Village
Anton, Taluka Sudhagad, District Raigad, Maharashtra, bounded as follows: Survey No. 219-A ,Towards East- Survey No.
200, 213, 217 and 218 ,Towards West- Survey No. 220, 221 ,Towards South- Survey No. 171 ,Towards North- Boundary
of Rawaje Village ,Survey No. 219-B :- Towards East- Survey No. 200, 215, 217 and 218 ,Towards West- Survey No. 220,
221 Towards South- Survey No. 171

TOGETHER with all other structures, erections, and constructions etc. now erected or to be erected hereafter erected
thereon or any part thereof together will all structures, erections, houses, out-houses, edifices, courts, compound, yard,
wells, waters, water courses, sewers, drains, ways, passages, lights, liberties, rights, privileges, easements, advantages
and appurtenances whatsoever to the said land, hereditaments and premises or any part thereof now or heretofore held,
used or enjoyed or reputed as part or member thereof or to be appurtenant thereto including all estates, rights, title,
interest, property, claim and demand of the Mortgagors into and upon the said premises and every part thereof.

Other imporiant details

Site Inspection : On working days between 20th August, 2026 to 6th September 2026 between 11:00 A.M.
fo 4:00 P.M. with prior appointment

Document Verification | On warking days between 20th August, 2026 to 6th September 2026.

Bid Document Purchase | On working days between 20th August, 2026 to 6th September 2026.

EMD amount payment By 5:00 P.M. on 7th September, 2026

Last Date of submission |By 5:00 P.M. on 7th September, 2026

of bid document

Time of E-auction sale | 11:00 A.M. to 12:00 P.M. on 8th September, 2026 onwards with unlimited extension of 5
Minutes each if bid is made before close of e-Auction

Bank details Account Name: Catalyst Trusteeship Limited, Bank Name: ICICI Bank,
Account No. 000705053879 IFSC Code No. ICICI0000007
Bank Branch: New Delhi = Connaught Palace Branch

Officer contact details Name: Mr. Pankaj Kumar Rohilla, Email: teamlegal@ctltrustee.com Ph. No. 022 49220510

For detziled terms -and conditions of the sale, please refer to the link provided n GTLs website, e
hitps:/fwww.catalysttrustee_com.
Date: 19.08.2026

Place: Mumbai , Maharashlra

Auithorizsed Officer
Catalyst Trusteeship Limited
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DHOOT INDUSTRIAL FINANCE LIMITED
Registared Dffice Address: B4, Raheja Conirs, 214,
Mariman Paint, Mumbai - 408 821,
Corporste Office Address: 1208, Raheja Contrs, 204,
Nariman Poinl, Mumbsi - 808 671,
CIN: LGP0 19 TEPLCOF0TES Emadl: o ovecdi (10 gmail.com
_Tol.: Z2005060, 22035962 Fan: ENNTTIEE Wobslie: wwm. dhootinanes.con

NOTICE

Metien is histelry gomn (hal the Stk Anmeal Gervsal Mestng (AGM) & scloilesl bo be el on
Thursday Sopbirmber W, 2006 @ 0230 PR [F5T) theough Citel sudio visusl maars. [ DWW withoul
tha e al (he mambors &l @ common woue, 0 cormpliance with e prisssiens of e Cornpanim
fel, KNI, SER {Listiig Obbipators i Dickeirm Hepaiomo) Hegulations, S5 (SE0 Lsting
Regulstion) road with Genersl  Cacutar Ba V2050 | deted Rpeidl 8 3020, 1772020 [dowed Apnl 13,
S0P, 20020 (daved May 05, H020), 00F (doted Jamaary 13 #0327, 022002 & 033022
(iieel By o J02E), WYARY (doied Despomber /8, MG, BEEL (deled Soplemb & 20
Hne btisil |:|'I||_'| Crcular Mo, s by Minsdry ol Corgrorate Adfars (W08 Ciroulers™) ard sutrespani
chculory raoad in i regand inchading et croular D0'200% (daiced Soplombor 27, 2025 msod by
Minitiy ol Corporaie Allsrs ('MCA'} and cdroslai No. SEBVHOACFDICFD- Pl ¥ PCIRFAIZY IR
daled] Ooiotey 07, X271 aml othe felevant cioulars ur.i.r.h'l.] Cininilai Mo, SERUHICFUCFINPaD
APCIRAZAN Y dmed e Detaber NP4 msusd by Secuwivies and Eschange Board of Inafia
{lewestion relorred (o as | SEB] Cireular’) 1o (rormesct the brresses an s ool in e Natios censting
= AF® AGKL The Bnowsl I'-hlf|u1 Iy et Fowcml Vs X255 nla-als Dol e Mol of e
sad AGM, Director's Hopor, Moefeor's Roport and Auditod | mancal Stetermonts for the yes oncked
AT Murch, X126 along with sinbeme s & decesues arneesd atiache (beein e been senl 6 the
il wds of e shorshoiders whoks a-maks wese fadelsied and & also posed o B asbsis o e
Company www. dhoctlinonce com,

In sccondancs with the oloreissd MCA and SEBI Croulars, the Arnusl Repon o the Francial Yeal
H02h-26 nchding tha AlsM Notico, has been som theough elecironc mode priy, on 1horsday,
Aggust 1, ARG 1o those Mombors whoss email [Ds me rogesored with the Company o s Hegsira
& Tinnsler Agerd, MUFG bntime: Inda Presie Livted (Formerdy knoan o5 Lk intimee dndls Prete
Limstad] (MUFG Inimee’) o ihe Deposibories. Furihes, 8 lotter providing ihe web-ink, including ihe
axad palh whore comploti doiails of the &nnel Hopord are avaedable, r beng soni (o those Mambors
whe b ol regetersd her small sddesses and those who sre holding shares &= on the cul-of
date lizsd by the Compamy Le Frdsy, July 31, 2026 The Arvusl Repon for 202526 nchiding the
AGM Nolien, s g swidahis on 1he f:ﬂT"Iﬂl'l!"‘. wobsite g dhootfinance com, BSE Limbmis
wolwhe Eﬂh&rﬂhmaﬂirlﬂmﬁlnﬂqmn‘ﬂﬂfﬁ _Ighl'l'mur.-cu:ln rism
Accondngly, m compliance with these MCA and SEBI Croulars and the relevani prowsions of e
Cormpamnes Ae1, 2073 (the fct) and the SEB [Lsting Obhgations Decosure Reguierents] Regulations,
2005, thea AGM o the Compsy will be hald theough OAVM, As permittesd under said croulars Compary
bars mal sent paper copy of the Annual Bopont 2025-26 10 the shascholders.

Ta recene the Annisd Repon, Notee of AGM and &-wobng Irsinicions cecironcaly, Members who
hanen mok r[:!?"sdm'n;l et e-mai IIJ',.TrnT b iha In:im.rn.] ] ﬂ.'?u.-rrrrlg the s

{1} Mombers holding shames in demat form may regsiar ther e-mal |Urs wth thelr respacine DP

{17} Whermiers, rokding sheres in physcal Lo may 10 Formn (58 1 which, slong with olfer nesan deail,
sendl the same 1o MUFG Intme [ H1TA) thmogh sich modes as specied m the Form

A5 per SEBI Cirodlar Mo SEBFHOMIRSDMMIRSD-PoD- VPICIRAEZYAT dated 16* March, 2073, &
mandates all the isted Comparses o record PAN, Rommation, KYL detads ol al the shamholders and
Bank Acernml detsls of Bra holder, The KYC letbers along with Imimsctsom o the dharsholden wire
desptchient 1o oll such shateholdes holding share i prgecal lorm by post. | ovew o the sbotesaid,
we requesst you (o submal tho requeste form along wath requeed suppont as staled n tha KYC o
b RTA 'MUFG I’

Wermbsars can joim and parbcpate n the AGM thiough OAYM faciity or casting vobe through the ewaing
sy chring the AGM. The meoqusie mlcrmation i the sharehclders are: placed on e Compary's
wiekrsito ond also sert 10 shareholders thiough amall. Members participatng through ORI shal be
conirled Bor the plrpoess of rFrknnrlg 13 ] o et Sectann 10K of fha F;rrpanm*. At A3
The instiuctions for E-Vobng, attending the AGMW and ather maiuciions ate pasted on e Compeen’s
iwekrile el mlso st 1 sharebokdess thiough eenal whose el 10 s g with is. Soce, AGK
B limee |:|1|n[|' ket tl'Im.lgh AN |'.hr1'.'..1| Eesencn dl the Mombos are e wily and
accordingly, kacity ol appoiniment of Promy el not be seiable

fis por. Section 10 ol tha Compankrs A, 20011 mmad with Bule 2 o the Companies [Managames
and Administrmtion) Rules, 00, os amendad Irom tme o lire, Secrsfimal Standarch - 2 o
Heguilation 44 ol SER| (Lsbng Oldigatesns and Disclosiae By Regaisan, 2005, plers
note that: The Comiary s plaaroed b provde &5 Wormiors with the fecility i cast ther vobos dletsomcally
ol all pesakitions. sel docth 0 the AGM Nobtion, The business can e armacted (irough woling Ly
olociror mon, Thie Lompany Fas engageod ihe sereces of NS o provding the remois o= wting
platiorm and lof partcipating o the AR through DAY arel voling thotam. The dispench of Nobon
along wih E splonalory Stalement, as a part of Aonusl Report 202576 n complelod as o dala
thiough Ermals 1o flwms sharshokdens. whose omesl of & oegebeied wih o The detaied instroctions
o rerrclin o= Wiming aro given in Be Notion of thie AGHM Bombor ane resguashig 10 ok thee lolloweg

{#) Rismobe a-voting shall commencs on Manday, Seplember 07, 2020 (W00 am) s ond o0
'I'I'-ill.'rnlﬁrhy. ':'rv:I.'Hler.tlI (¥, A6 (D00 p.m. Homale i yolimg whnl fol b aliesnn beyond
Sopprrbast (8, X6 - 500 pm The laclity ot o-wting shall be made svilsbls & e SGW and
Il ull:quﬂrq they s iiough AWM wits hue ol el thoe wibs by fesmeln o iling)
sl Ger aldis b e (et wting noins @ e mosling. A meeber may afopae e AGK
mvnn plier ereTching B gt o vle Brough remole ovoting B shall nol e alowed i el
)y Al e esling

{3 This cull-all dleidm Sor idetrrrmirie) mlopbility ol Meombsrs lof veibieeg on the Esraress sl oufl in e AL
e m Thissday, "-|.~|.I-||r'rt.h1-| U3, ANG A porson whose namd & econded in the Mogste ol
Pelusmdoersy o i Dl nogisted of borwsfcial owenery moelsnosd Ly (e dopostones @ on e cutol|
sy only shall bo onliled o awel the aclity ol remols o-wling o o-eiing sl ie AGK, Ay peron
wiho bocomes o Mombor of the Company aler drpeich of the AGM Notie and s holding shaees
i on thy oul-o date Lo, Thorsday, September (13, 2006, may obiae login cradentials by sendng
a vt ol petingPrndl o) | call of (02 - 480E PO o fobowing The proosdus s menbionod
m tha AL Nolice

1o b oo ol vy queries peiaming (o o wting, ploase sl Help & FAD S vecion awdable s NS0
wistrie s Jewolng nsdl com

(] Molice & alsg honaly geen thal s i the phovsiorrs of Soction 51 of the Compankes e,
2013 read wih Rides mode thersundes and Regulntion 42 of SEBI Listng Reguistions, the
Rogsior of Mombory and Sham Tresier Bocks of she Cormpamy will imemein closod (rom, |y,
."-'qlmhu 02, A% 1 Thursslay, Seplember 10 I | iy incheas] by b [l ol
4 vl General Mesting and bor ssceriniming the enitkament o ihe Shamsholders 1o eose
finad cvidere] of Rs. 1.500- pewr share for the Fimanosl Yesr H025-26

[ The Notios alang sl il Anmusl Report of the Company for the yeat 2085-20 & posted displeesd
on Company s wabste sy, dhootlinsnce, com and & milsble for downlosd free of oot

i Contecl detalls lor the sddress Grevence's 0 respedt ol Logn ihvough Deposgarny
Holding Securtes with NS - NS4 helpdask by sonding a roquent o pvpting@ sl com o cal
al 0F2 - 4806 700D

Holding Securmies with COEL - COSL helpdesh by ol eipdech suming®@\odshdn. com o contast
b toll froo with COSL no. THOO- 2702971

{o] The dsciity for vowr thioogh doal wiling shall be medes susllsbles for dring the AGK and he
rocsriety aflendng The mesting who e jo sl ther voles by remole & vobng skl only be shie
la-erercEe the woling noghts al the Mesting a5 per speclc insincliors made ssaiable

{hl A member may parcipaie i the AGM sen attor seenosing s nght 1o wie through remoe o
uﬂirlah.tﬂhﬂfruthzmmdnagmn!h‘“nih:.

i Mis. Shah Patel & Asspcaates, Pracicmg Company Secretones, (Fiem Regsiration No
F20TSMHOMEI0), represeried by Ms. Isha Shah, Company Secretany, 1afing her M. Seapnesd
Patel, Ciompany Secretary boih Parirers of Bis. Shah Paisl & Associates has baen appomied s
Ihie Soudrirer o scrmee Fe Bemode e 'u'-.'ln; b :h.l'rl; e G 3 fam amd trarrgiaren
e, Ths result of e-voting shall be annourced within $8 hours of the conclisosn of e AGK
by the Chairman or any othor {levector sdbarend by him The remdl whall be dispilayed on the
wiztsfiz ol the Compary sed shall slso be fled with he Steck Erchangs

For Dhoot Industrial Finance Limited

Sedl-

%Sineha Shah

Dated: Augusi 18, 226 MBembership No. AZETH
Place: Mumbai Company Secretary & Compliance Officer
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